!63 Written Answers

No time limit for techno-clearance
of these schemeg by CWC/GFCC could
be fixed g5 it woulg depend upon the
time State Government woulg take to
comply with the comments.

Expor{ by BEL and BEML

3114, SHRI SoM PAL: Will the
PRME IMINISTER be pleased to state:

(a) whether there is any proposal
under Government’s considerstion to
allow some Defence production manu-
facturing units like MEJ, and BEML
ete. to directly export their items;

(b) if so, whether these units include
defence items or  only non-defence
ones; and

(c) what are
items?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) ang (b) BEL and
BEML are already exporting items of
both dofence and non-defence use
manufactureq by them.

the details of such

(¢) BEL is exporting ™V pictt_xre
tubes, Magnesium manganese dioxide
batteries, communication equipment
and items vroduced on sub-contract for
manufacturerg abroad. BEML is
exportins loaders, dump trucks, .water
sprinklers  bulldozers, hydraulic ex-
cavators and their spares.
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Coatributiong of seniop professors of
IIT, Delhi in Technolngy <nuport

3116. SHRI JAGADISH JANI: Wili
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the
Senor Professors in Indian Institute
of Technology (IIT), Delhi nresently
cccupying high positions, have made
Iittle or no contribution in the deve-
lopment of technology during the
last several years;

(b) whether it is also a fact that
this casual attitude of the Senior Pro-
fessors of IIT, Delhi is responsible for
a very low pace of technology support
that the Institute was able to offer to
the Indian Industries; and

(¢) whether Government would
issue some guidelines to all the
Senior Professors of ITT, Delhi for
making sufficient contribution in the
technology development a compulsory

feature?

THE MIINISTER OF STATE IN
THE MINISTRY OF HUMAN RE-

SOURCE DEVELOPMENT (SHRI
CHIMANBHAI MEHTA): (a) No,
Sir.



